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MINISTRY OF HEAVY INDUSTRIES
NOTIFICATION
New Delhi, the 1% May, 2025

oo o=, 59 at=a

S.0. 2008(E).—In exercise of the powers conferred by section 3 of the Public Premises (Eviction
of Unauthorised Occupants) Act, 1971 (40 of 1971), the Central Government hereby appoints Township
Administrators, Heavy Pressure and Vessels Plant (HPVP), Bharat Heavy Electricals Limited (BHEL),
Visakhapatnam, being officers equivalent to the rank of the Gazetted Officers of the Government of India, to
be estate officer for the purposes of the said Act, who shall exercise the powers conferred and perform the
duties imposed on the estate officer by or under the said Act, within the local limits of jurisdiction in respect
of public premises specified in the Table mentioned below:

Table
Sl. | Name of Mandal and Survey Area (Acr. Boundaries Land Use Classification
No | Village District Number Cents)
@) @ ®) ) ®) (6) Q)
1 Mindi Gajuwaka and 64/3A 0.49 East-NH-5 A Type quarters
Visakhapatnam 65/1A 262
66/1A 2.56
67 2.06 West- Dump yard
68 11.26 Tunglam D-Type Quaretrs
Village and
Akkireddipal
em Village
69 0.22 North- D-Type Quarters
69/6 7.14 Railway D-Type Quarters
701 21.50 Siding E-Type Quarters
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71 3.51 South- E-Type Quarters
7211 0.34 Tunglam Greenary area
74/1A 1.40 Villageand  ["e 1o e o arters
Autonagar
75/1A 0.87 Road Greenary area
2 Akkireddypalem | Gajuwaka and 34/3 1.62 East-Mindi East Main Gate
Visakhapatnam 35 0.43 Village Admin Project Site
36/6 0.09 Admin Project Site
37/3 0.06 Admin Project Site
37/4A 1.24 West- Admin Project Site
38/1 4.60 Tunglam Admin Project Site
39 3.13 Village Factory Main gate and
Parking
39/1,5 2.56 Factory Main gate and
Parking
40 4.98 North- Storage yard
40/1,2,3 1.04 Railway Parking
41 3.38 Siding A-Type Quarters
42 3.76 A-Type Quarters
43 5.03 A-Type Quarters
44 0.41 South- A-Type Quarters
45/1A 4.23 Tuglam Generator Sheed
46/1 0.58 Village Electrical Substation
47/1A 2.10 Electrical Substation
48/1A 9.96 A-Type Quarters and SBI
3 Chinagantyada Gajuwaka and 9/2B 3.25 East-NH-5 Dumping yard
Visakhapatnam 10 0.58 Road F type Quarters
11/2 3.90 F type Quarters
12 0.48 F type Quarters
13/1B 8.32 West- C-Type Quarters
14 3.41 Tunglam F type Quarters
15 0.49 Village F type Quarters
16 9.80 F type Quarters
17 8.14 North- F type Quarters
18 0.96 Tunglam F type Quarters
19/1 4.35 Village F type Quarters
20 2.28 F type Quarters
21/1,2,3 0.80 South- F type Quarters
22 0.53 Autonagar F type Quarters
231 0.59 Road F type Quarters
24/4,5,6 0.63 F type Quarters
4 Tunglam Gajuwaka and 97/2A 419 East- Pond
Visakhapatnam 98/2 0.50 Chinagantga | pond
99/7B 3.05 daand Mindi [0 g
Village - - -
145/4B2 1.67 Admin Project Site
145/6 0.11 Admin Project Site
146/9B2 3.21 Plate yard
148/2 0.77 Plate yard
149/7B 1.41 Plate yard
151/2B 3.02 Plate yard
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152/1C 7.09 Plate yard
152/7 0.32 Plate yard
153/22B2 0.26 Plate yard
153/23 0.01 Plate yard
156/5B3 0.25 Boundary Wall
156/7 0.07 West- Boundary Wall
158/16B2 0.42 Tunglam Boundary Wall
158/21 0.17 Village Boundary Wall
159/1 7.75 Factory
159/14 0.14 Factory
160/1 0.84 Factory
160/2 0.27 Factory
161 0.44 Factory
162/2 7.65 Steel Yard
162/1,7,8 0.66 Steel Yard
163 3.76 Scrap Yard
164 4.39 Scrap Yard
165 10.07 STP
166 5.74 LPG Storage
167/2 5.99 Paint Store
167/20,21 1.48 store
168 7.46 North- Factory Building, Garage
169 2.68 Akkireddipal | Factory Building, Plate
em and Yard
170/1,10 7.64 Railway Factory Building
170/6,9,18 0.94 Siding Factory Building
171 2.45 Factory Building
17212 6.60 Factory Building
172/1,12 0.22 Factory Building
173/2B2 1.98 Admin Project Site and
Garden
174/3A 2.66 Admin Project Site and
Garden
175/1,2 9.80 Factory Buildings
175/3 29.20 Factory Buildings
176/1,2 9.77 South- Parade Ground
177 0.46 Autonagar C-Type Quarters
178 3.21 Road F type Quarters
179/1,2,3 0.58 Office building
180 0.81 Pump House
181 1.25 Factory Main gate
182 0.92 E-Type quarters
183/1,2 45.60 Public utility buildings
Tunglam Gajuwaka and 65-1 0.11 East-NH-5 A Type quarters
Visakhapatnam 71-2B 9.33 Road E-Type quarters
73-2 0.15 F type Quarters
75-1B 3.59 West- D-Type Quarters
76 -2 0.51 Tunglam D-Type Quarters
Village
77 -1 0.12 D-Type Quarters
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4B 1.58 North- Factory Area
Natayyapale
m Village

100 -1 0.32 South-BHPV | Factory Area Compound
Compound Wall

102 -1 3.16 Wall Factory Area Compound

Wall
TOTAL 380.48

[F. No. 10(3)/2018-PE-XI/CPSE.1]

VIJAY MITTAL, Jt. Secy.
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